
OFFICE__OF THE PRINCIPALDISTRICT 8: SESSIQNS IUQGE (HQS) : DELHI

ORDER

in partial modification to this office order No.42o48-42158/F.1(3)/Gaz/2024

dated 11.11.2024, Sh. Vineet Kumar, AS]-02 (West), Tis Hazari Courts, Delhi,

is hereby nominated as Officer ln»charge of Care Taking Branch (Central),

Tis Hazari Courts, Delhi in place of Sh. Bharat Aggarwal, AC]-cum-CC]-cum-ARC

(Central), Tis Hazari Courts, Delhi, with immediate effect.

I-lowever, the correspondence with the 1~Ion‘b1e High C urt ill be clone only

through the undersigned.
 .\\\%

(VIRENDER KUMAR BANSAL)
Principal District 8: Sessions Judge (HQs)

‘ Delhi

‘io53e- ‘IQIW7
No.____________F.1(3)/Gaz/2025 Dated__
Sub:- Officer In-Charge (Care Taking Branch), Central, THC.
Copy forwarded for infoijgination & necessarv action to:-

. The Registrar General, Hon'ble High Court of Delhi, New Delhi.
The Lcl. Principal District & Sessions Judge (West), Tis Hazari Courts, Delhi.

. The Officer concerned.
. Ms. Sana Khan, Civil Judge-05 (Central),/Link Offcer In-Charge of Care Taking

Branch (Central), Tis I-lazari Courts, Delhi.
5. The AO(_])/Branch In-charge, Admin Branch (I,II&III), General Branch, Care Taking

Branch, (Central), Tis Hazari Courts, Delhi.
6. The P to the undersigned.

 bsite Committee (English/Hindi), Tis I-lazari Courts
8. The R&I Branch (Central) for uploading on LAYERS.
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Principal District 8: Sessions Judge (l-lQs)

Delhi


